75 Written Answers

Each of the State Governments is then ="~

requestedtobring it out as a supplement and
supply it free of cost along with the existing
edition or incorporate it in the subsequent
edition.

NOVEMBER 29, 1991
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ment are available in the market, except
Marathi. The fourth edition of Marathi is
under print. T

STATEMENT
Language Year of the latest edition
1.  Assamese 1985
2. Bengali 1987
3. English " 1989 (Supplement upto
68th amendment)
4.  Gujarati 1984
5. -Kannada 1985
6.  Malayalam 1985
7.  Marathi 1988
8. Orya 1981
9.  Punjabi 1976
10.  Sanskrit 1985
1. Tamil 1988
12.  Telugu 1980
13. Urdu 1985
14.  Diglot (English and Hindi) - 1991
Handing Over of Sick Public Sector hand over sick public sector units to the
Units to BIFR Board for Industrial and Financial Recon-
. ) struction (BIFR) for making them viable; and
*133. SHRI V. SREENIVASA :
PRASAD: _ (b) if so, the action taken or proposed to
SHRI M. V. CHANDRA-  betaken by the Govemment in this regard ?
. SHEKARA MURTHY:
‘Willthe Ministerof FINANCE bepleased THE MINISTER OF ‘STATE IN THE .
, MINISTRY OF FINANCE (SHRI

fo state: H]

() whether the Govemment propose o

RAMESHWAR THAKUR): (a) and (b) The
Govemnment has introduced-a Bill for an

(d) Alteditions mentioned in the State-".
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amendment to the Sick Industrial Compa-
nies (Special Provisions) Act, 1985 for bring-
ing sick industrial companies in the Public
Sector within the purview of the Act.

Iincrease in Exports

*134. SHRI KADAMBUR M.R.
JANARTHANAN: Wil the Minister of COM-
MERCE be pleased to state:

(a) the percentage increase in exports
after the announcement of new Exim policy;

(b) whether the exports have increased
as per expectations;

(c) if not, the reasons therefor; and

(d) the steps proposed to be taken by
the Government in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMERCE (SHRI P.
CHIDAMBARAM): (a) The Govemment has
announced an initial package of trade re-
forms on 4th July, 1991, followed by a
Statement on Trade Policy on 13th August
1991. According to provisional figures, the
monthly export growth rate increased from
11.2% in June 1991 to Rs. 32.2% in July
1991, 41.7% in August 1991 and 42,4% in
September 1991.

(b) and (c). Considering the uncertain-
_ties relating to developments in the Global
econoiny, deliberate policy to comprass ex-
ports to Rupee Payment Areas on accountof
difficulties being experienced by these
countries to supply necessary imports to
india on account of dislocation in the Soviet
Union, decline in global output and exports,
recession in major developed countries,
depressed world prices for some of our ag-
ricultural products, import curbe imposed on
account of critical Balance of Payments situ-
tion, steep hike in interest rates sn export
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credit, and the timelag for exporters to react
tothefar reaching reforms inthetrade policy,
the growth in exports has been more or less
according to expectations.

(d) The Government introduced a pack-
age of trade policy reforms aimed at
strengthening of export incentives, eliminat-
ing substantial volume of import licensing
and optimal import compression. REP Ii-
cences have béen replaced by a new instru-
ment named Eximscrips. These will be the
means of obtaining access to certain cat-
egories of imports of raw materials, compo-
nents and spares. The system of advance
licensing as aninstrumentof export promotion
has also been strengthened. Government

- has decided to allow established exporters

to open foreign currency accounts in ap-
proved banks and ailow exporters to raise
external credits, pay for export related imports
from such accounts, and credit export pro-
ceeds to such accounts. Besides, Govem-
ment have taken other steps which include
reducing controls through licensing, simpli-
ficationof procedures for exports, activisation
of Board of Trade, bilateral discusion with
selected countries, interaction with national
organisations of trade and industry, etc. -

Association of Private Sector in
Production of Light Combat Aircraft

*135. SHRIP.M. SAYEED: Will the Min-
ister of DEFENCE be pleased to state:

(a) whether the Government are con-
templating to associate private sector with
the proposal to induct light combat aircraft
into the Indian Air Force;

(b) if so, the details of thg scheme; and

(c) the main reasons for associating
private sector with the defence efforts ?

THE MINISTER OF DEFENCE (SHRI
SHARAD PAWAR): (a) and (b). LCA isin a



